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Air Services from Gaya in Bihar 

1348, SHRI NARESH YADAV; Will lie 
Minister of CIVIL AVIATION iND 
TOURISM be pleased to state: 

(a) whether it is a fact that a large umber 
of foreign tourists visit Gaya I Bihar; 

(b) whether it is also a fact that iere is a 
major airport at Gaya; and 

(c) if so, whether Government are 
□opiating over the ex-of Gaya 

Airport and to intro. rvice from there 
with     a ■ '-am foreign exchange? 

THE MINISTER OF CIVIL AVIATION 
AND TOURISM (SHRI OHU-,AM NABI  
AZAD): (a) Yes Sir. 

(b) Gaya has an airport which can 
^commodate AVRO type  aimrai 

re is no proposal at present or (he 
expansion of Gaya airport. 

Aerodrome and air strips in Himachal 
Pradesh 

1349. SHRI KRISHAN LAL SHAR- 
,MA: Will the Minister of CIVIL AVI. 
ATION AND TOURISM be pleased to 
state: 

(a) the number and location of aerodrome 
and air strips in Himachal Pradesh aa on date 
alongwith their service conditions; 

(b) whether it is a fact that the resource 
crunch has held up the mo. dernisation and 
construction of aero dromes and air strips in 
that State; 

(c) whether it is also a fact that tourists 
visiting1 Himachal Pradesh have complained 
of lack of infrastructure and high transport 
charges and also of water scarcity; and 

(d) if so, what steps are being con. 
templated to meet such situations? 

THE MINISTER OF CIVIL AVIATION 
AND TOURISM (SHRI GHU. LAM NABI 
AZAD): (a) National Airports Authority 
(NAA) has 3 airports in Himachal Pradesh 
located at Gag-gal, Bhuntar and Shimla. All 
these airports are operational. 

(b) No, Sir. Development of air 
ports and other infrastructura! facili 
ties is a continuing process and is 
taken up in a phased manner, depen 
ding upon projected requirements and 
availability of resources. 

NAA has undertaken development. 
al works at Gaggal.      Due to difficult 

,, at Shimla and Bhuntar, it has 
not   been  found feasible to  upgrade 

these airports. 
(c) and (d) Improving of tourists 

facilities is primarily the responsibi 
lity of the concerned State Govern 
ment. 

Better treatment by  foreign airlines 

1350. SHRI KRISHAN LAL SHAR. 
MA: Will the Minister of CIVIL AVI- 


